Central Administrative Tribunal
Principal Bench, New Delhi.

CP-781/2015
in OA-2930/2015

New Delhi this the 11t day of May, 2016.

Hon’ble Sh. Shekhar Agarwal, Member (A)
Hon’ble Mr. Rqj Vir Sharma, Member (J)

PRADEEP PAYAL,

S/o Shri VIJAY PAL SINGH,

R/o V/6, Kosi Block, ALTTC,

Raj Nagar, Ghaziabad (UP)- 201002,

Employed at NTIPRIT, Ghaziabad. Aged 44 Yrs. ... Applicant
(Present None)

Versus
1. Shri Rakesh Garg,
The Secretary,
Department of Telecommunications,
Sanchar Bhawan, 20, Ashoka Road,
New Delhi-110001.

2. Sh. AK. Mittal,
Sr. DDG, Telecom Engineering Centre,
Department of Telecommunications,
Khurshidlal Bhawan, Janpath,
New Delhi-110001. Respondents
(By Advocate: Sh. Hanu Bhaskar)

ORDER (ORAL)
Mr. Shekhar Agarwal, Member (A)
This contempt petition has been filed for alleged non-compliance of
the order dated 11.08.2015 passed in OA No. 2930/2015. The operative part of

which reads as follows:

“4,  We have considered aforesaid submissions made
by the applicant. In our considered view this O.A can be
disposed of at the admission stage itself. We, therefore,
direct the respondents to examine the case of the
applicant in accordance with the rules and pass an
appropriate order. If his claim is covered under the rules,
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the respondents shall extend the benefits sought by the
applicant by passing appropriate order, within a period
of two months from the date of receipt of a copy of this
order. If the applicant is still aggrieved by the decision of
the respondents, he is at liberty to approach this Tribunal
through appropriate original proceedings. The Registry
shall also send a copy of this O.A to respondents along
with this order.”

2. Today when this case was taken up, learned counsel for the
respondents has produced a copy of their order dated 29.04.2016 by which

representation of the applicant has been considered and rejected.

3. In view of the aforesaid, we are of the opinion that our order has been
complied with. Accordingly, the CP is closed. Notices issued to the alleged

contemnors are discharged.

(Raj Vir Sharma) (Shekhar Agarwal)
Member (J) Member (A)

/ns/



